OFFICE OF THE CHIEF JUDICIAL MAGISTRATE : WEST DISTRICT: TIS HAZARI COURTS
DELLI

MODIFICATION IN 1Y PQSTER OF JUDICIAL MAGISTRATE FIRST CIASS
FOR TIHE MOXTILOF MARCH -2026

Pursuance to the order no. 10/13HC/Gaz-1IB/G-7/V1LE 2(a)/2026 dated 25-02-2026 of
lion'ble High Court of Delhi, New Delhi tor postings/transfers in the Delhi Judicial Service & in
view of the written reques! of Ms. Disha Langan, Ld. JMFC (Mahila Court)-05 West District, Delhi
(Duty Magistraie on 28-03-2026) for exchange of her duty, the following modification in the Duty
Roster of Judicial Magistrate First Class, West Districi, Delhi for the month of March-2026
(reference No 291-344/CIM(Vveai)R/2026 Dated 23-02-2026) is being made:-

Sr. Name of the Judicial Magisirate First Class Working lHoliday Room No.
No. days
01  Ms. Renu, Ld. JMFC-10 o 06-03-2026 © 345

R/0 B-104, Judicial Residential Complex, Sector-26,
Rohini Delhi

02  Ms. Disha Langan, Ld. JMFC (Mahita Court-05) 19:03-2026 © 7 353
I/0 25-C, GH-10, Sunder Apartments, Paschim Vihar,
New Dellhi -110087
‘03 Sh. Ankur Panghal, 1d. JMFC-05 28-03-2026 336A
R/¢ Flat No E-803, Parker VRC White Lily

Apartments, G.T. Road, Near Tau Devi Lal Park,
Sector-08, Sonipat, Haryana 131001

™ Rest of the conditions shall remain unchanged in “the  Puty Roster of Judicial

Magistrate First Class, West District, Delhi for the meonth of March-2026 (reference No 291-344/

CIM(West)DR/2026 Dated 23-02-2026).

Chief JudlCla \ﬂacls'ra'
“ West District, Delhi '
NoREI= R85 CIMWes)/DR/2026 Dated, Delhi the 28022262 6

Copy forwarded for information and nccessary action to:-

01. The Hon'ble Registrar General, High Court of Delhi, New Delhi
‘Through 1.d. Principal District & Sessions Judge, (West),Delhi

02. The 1.d.Principal Ristrict & Sessions Judge, (11Q), Delhi

03. The 1.d. Prineipal District & Sessions Judge, (West), Delhi

- 04. The 1d. Principal District & Sessions Judge all district. Delhi/New Delhi

05. The i.d. officer Incharge, ool Car, Tis Hazari Courts, Delhi

06. The 1.d. CJM, all District, Deinizhew Delhi,

07. The i.d. ACJM & All 1.d. Judicial Magistrate First Class West District, Tis Hazari Courts,Dethi.

08. The Director of Prosecution, Tis Hazari Courts, Delhi.

0%. The Commissioner of Police, Delhi

10. The 1 G (Prison), Tihar Jail, Delhi/New Delhi.

11. The Secretary, Bar Association, Tis Hazari Courts, Delhi

17 The Supdt.Jail, New Delhi/Lock-Up Incharge, Tis Hazari Courts, Dethi

13. I'he Admn. Officer(Judl), Hindi Department, R. No. 237, Tis Hazari Courts, Delhi

14. Law Officer, Tihar Jail, Dethi/New Delhi,

15. For Upleading on centralized web-site through LAYERS

16 The Video Conferencing, R. V- 711, Tis tlazari Courts, Delhi.

. 17 The Care Taking Branch (lig) & West Tis Hazari Courts, Delhi

18 The Reader 1o the court of undersigned.

1% The Cash Branch, West District, Tis 11azari Courts, Delhi.

20 PS to 1.4, Principal District and Sessions Judge(West} District, Dethi

21. Office file

JQQW,@L—
West-District, Delhi




